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Representations Against Foreign Fishing
Boats

9634. SHRI DAULATSINGHI JA-
DEJA: Will the Minister of AGRICUL~
TURE be pleased to state:

(a) whether Government have received
representations against permitting foreign
chariered fishing boats; and
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(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R. V.
SWAMINATHAN). (a) Yes, Sir.

(b) Some of the salient points raised in
the representations are tnat the charter
programme:

() has caused disproportionale con-
troversy in the jishing industry.

(ii) has created confusion and acts as
an impedient 1o the development of the
Indian fishing industry.

(iii) has caused fall in the calches of
the small mechanised boats, with par-
ticular refcrence to sarimp calches,

(iv) offers an opporiunity for big com-
panies to penetrate in to the fishing
industry.

(v) has been used conveniently by big
companies and other companies with no
fishing interest to makce large amounts
without taking any risks.

(vi) has damaged boats and gear of
small fishermen.

News Item Captioned “Registration Eva-
. Sion not Beneficial”

9635. SHRI HARISH KUMAR GANG-
WAR: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government’s attention hus
bzen drawn to the news-item caplioned
“Registration Evasion not beneficial™
appearing in the [Indian Express of 8
January, 1982 highlighting:

(1) postponing or avoiding registration
of transfer of property not paying;

(ii) persons or whose name property
stands registc ed to be levied Estate
duty or Wealth tax:

(iii) remaining of vender transferee
assessable to wealth tax or estate duty
in the event of his death:
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th) if so, reaction of Government
thereto, together with aclion taken and
details thereof; and

(c) whetner the registration of transfer
of properties is proposed to be opened or
ban imposed on the sale of propertics on
power of attorney?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Yes, Sir.

(b) As the news-ilem is based on the
information given 1o a Parliament Ques-
tion. the question Joes not arise.

{c) There is no ban on the sale of pro-
perty in Delhi and the same is registered
subject to permission being obfained from
the competent authority under ¢he Urban
Land (Ceiling and Regulation) Act, ‘76,
and the Delhi Lands (Restrications on
Trans'er) Act, 1972, whaercver the provi-
sions of these Acts are altracted. Transac-
1ion on mere power of attorney does not
purport to be a sale.

Development and Installation of Water
Pumps

9636. SHRI RAJESH PILOT: Will the
Minister of TRRIGATION be pleased to

stale

(a) what steps have Government taken
to cncourage development and installation
of water pumps which utilis¢ the fast flow
of rivers i1n Hill arcas;

(h) have the Universities in U.P. close
to hills been helped to take such impor-
tant area linked to development of that
recion”?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
7. R. ANSARI): (a) and (b). Develop-
ment and  installation of water phmps
utilising fast flow of the rivers in fae hill
ureas. falls under minor irrigation, a res-
ponsibility of the Stale Governmemss. A
beginning  has been made towards the
ins'allation of a few hydrams (water lift.
ing  device) which utilise the flow of





